[JoHe |ee

aged..........‘:{..'% ................... years, belonging to

Declaration of Assets and Liahilities

Year

nNp22~-23%

o

I, Q{Q"?ﬁ"”zz’w Vé?flwﬂﬁ{‘/ .. son/daughter/wife of £a1%. K. KUmgjrny/qV

S IST AN

service and presently working as ZE—./.H/{ l/’LD/v’ @x}_ »S' ﬁ’ﬂf:"f’? ,)D"?’T / V“’?"

give hereln:below the detalls of the ass

L)

myself my-spouserand dependants*:

A,

-given)

Deta:ls of movable assets

ets {immovable, movable ban}c balance, etc.) of

(Assets:In-jolnt name: indicating. the extent of jolnbownershlp will also have ko be

l—5r,

RELR

- Description

v Salf

ffsbpuse
- Namé(5)

1‘n

Dependant-1
~Name

Dependant-2

Name

Dapendant-3

Ete, Nama

(D)

Cash )

nglm.

T
Eamtfy

|
g™
JQ?W

RRRTL

LV o)

(i

Deposits in
Banks, Flnancial
Institutions And
Non-Banking
Financtal
Companies

Ny L

Nt L

AP L

1

NP &

NP L

(tin)

Bonds, - i
Debentil'res ‘and
Shares in
companies

Ny L

(v)

-Savlngs;-\i;'lé‘/‘ K
Polidtes, etc

Ol:l:IEIL ﬁhancial
ins‘titutltjhs_,
NSS; Postal -

(v)

_ M_ij'tor Vehicles

(details of
make, etc.}

N

l\'LQl_,

{vi)

Jewellery (gwe

details of -
weight and
value)

‘
NG

(vii)

Other assets,
sttch as values
of claims /
lnterests

NAL-

1\/-!“-—

" Note:

Value of Bonds / shares / Debentures as
" Exchange iri tespect of llsted companies and as

" companles should be given.

per the latest market value in Stock

_ * Dependant here means a person_substantially. dependent on..the.

employee

C/Kawq/'ﬁi’l/)'r‘

per books in the case of non listed

income=ofthe-wewmu ..

wl/




a .

B.

Details of Immovable asgets

[Note: Properties in joint ownershi

also have ko be indicated]

p Indicating the extent of Joint ownership will

w5,

- 1%No,

P

~ Rescription

Self

Spouse
Name(Ss)

Nama

Dependant-1 | Dependant-2-

Name

Dependant-3
Ete. Name

(n

Agrleultural Land
- Location(s) |
- Survey number(s)

- Extent (Total
measurement)
-Current market value

0

pe
\f-“ew‘f
AN

b}
iy

Wy L—

—

(ih)

-2 Extent(Total— —--—

Non-Agricultural Land
- Location(s)
--Survey number(s)

measUremient)
sCurrentmarket valuye

i

r
et

. lir)

Buildings (Commercial

and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

(iv)

“ - Survey /door

Houses / Apartments,
ete. ;
- Location(s)

number(s)

- Extent (Total
measurement)

- Current market
valug

ALt L=t

(V)

‘Othefs: (snch as
-« | Interest-in. DrODertV)

(2

I give herein below the details of

mstltut!ons and government dues:-
[Note Please glve separate detalls for each Jtem)

my hablhtles / overdues to pubhc financial

Amount outsmndm gaas

§1 £Sr, Descnp‘t:on Name & address of Bank /

% #No, g FInancIalInstItutmns(s) / O vreeees —_—e ]

2L s ‘ _ Department (s)

“|(a) [ (1} Loans from Banks SAF /,Hj./:e_ 79 @0 W/H!
iy Loans from ﬂnancual - . - &odf ~
Institirtions..... . L HAE fq 10 & 3% M I
{iif) Government Dues .

(a) dues o départments !

dealing with government Wo» L"’ ‘ :

accommodation '

(b) dues to departments ¢ _
dealing with' supply of AN B

water . .

{(c) dues to departments Ny L— o O P
“déailing With Supply of

electricity _ T —

k.,arvual B N S W B B v

1.



(d) dues Lo departments v
dealing with telephones NS L
(e) dues to departments
dealing with government :
transport (including Ny —
aircraft and hellcopters)
(f) Other dues,.if any AL ?

(b) () Income Tax inciuding
surcharge [Also indicate

the assessment year upto ﬁ crp y W[/ Q'Z

which Income Tax Return

filed. Give also Permanent

Account Number (PAN)]

o (1) Wealth Tax [Also

- I Indlcate the assessment . -

‘[syear upto which Wealth N

[Taxsréturn filed.]

(lY:sales Tax [Only In

sease:ofproprietary N~
" jxbusiness] S N .
: (iv): Property: Tax NP
g = Personal:Datiil-
GPF/CPF/PRANTNO.  :- PTSIBLA - 109F , :
+ Gender - M P
Date of Birth - ' ‘ ; i
o o] 6 ..@—;,-'_._,_lf el F 1T ST (oY)
Class/Grou : |
SS/Rroup | 8 ,(A/B/c) |
SR o (Full Nemie's. g_@mas""BiﬁarJAdmmIstratlye Service, © ¢
: B.S.S.- Bihar’ S'e'crel:arl‘at Service efc.) '
Home District L M Al ) Hl? BA N .T s
_ ‘I hereby declare that the above details are triad" to the' best of" my T
knowledge and bel:ef T AL LR O T ;
Signature QLQ"‘ ’iw”” Y&‘J A AT
. .Name of Employee: Q«[ﬂ”‘?/m”'a’@f?““‘/
Place:.. P“?‘/ ........ : Desrgnatlon, ARG ST T,
Date; g_ 1or mpﬁ . DEpartment:.@.[Z%%.KU).H.HN.:WH’M’Q PA’?N)‘?
the: : P!eas:a'sign éach page of fhe declaration, Asset declaration form -

must be in A4 size white paper with computer typed (single side) L

e -l : in pre‘s’cﬂb‘e‘d forniat:- _
| o .._.c'Ama/wr@w/w-




